
303 Wntt*n Answers AUGUST 4* 1972 Written Answers 204

(b) if so, the outcome thereof, and
<s) whether Govermrent are awcrc that a

large quantity of smuggled Bearings have 
found their way into the markets of Bombay, 
Delhi and Madras market also**

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI) (a) and (b) Yes, 
Sir, A raid was conducted by the Customs 
authorities at Calcutta on seven shops from 
3rd to 5th June, 1972 and ball bearings of 
foreign origin the import of which is res­
tricted and/oi banned, valued at about Rs 
24 lakhs (at Indian market rate) togethei 
with some documents were seized as a re­
sult thereof

(c) The Government have no infotma- 
tion tn this regaid

Presentation of petition b> Audit 
Employees

995. SHRI JYOTIRMOY BOSU Will 
the Minister of FINANCE be pleased to 
state

(a) whether a petition signed by about
30,000 Audit employees has been presented 
to the President, urging revocation of the 
dismissal of Shn Trivjkrama Pillai, a leader 
of the NGO's Association m the ofltec of 
the Accountant General, Kerala, Trivan­
drum, and

(b) whether Government propose to 
reconsider his dismissal under Article 
3Jl(2Xc> of tbe Constitution?

THE DFPUTY MINISTER IN THE 
MINISTRY Ob FINANCE (SHRIMATI 
SUSHILA ROHATGI) (a) and (b) An 
appeal purporting to bear the signatures of 
about 22,000 employees of the Audit De­
partment addressed to the President has 
beep rooaved A petition addressed to 
tbe President by Shn Ptliai ha* also been 
received which is under consideration.

Proposal to pmdtum 3 Douglas DC-1 
medium range 250 Setter Planes

996 SHRI EV VIK.HE PAUL Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state

(a) whether there is a proposal undei the 
consideration of Government to purchase 3 
Douglas D C -10 medium range 250 stater 
planes, and

(b) it so, when a decision is likely to be 
taken m the matter**

1HE MINISTIR OT TOURISM AND 
CIVIL AVIATION (DR KARAN 
SINGH) (a) No Sir Indian An lines 
however, is studvmg its lutuie fleet require­
ments

(b) Dues not arise

Drilling works undertaken and com­
pleted

997 SHRI BV NAIK Will the 
Minister of PETROLEUM AND
CHEMICALS be pleased to state

(a) the names ol oil drilling works under­
taken and completed during each of the past 

thr cc years and expenditure incurred there­
on, and

(b) the names of dulling works proposed 
to be undertaken this year and which of 
them have already been launched?

TH* MINISTER OF I AW AND JUS­
TICE AND PETROLEUM AND CHEMI­
CALS (SHRI H R GOKHALE) (a)and <b) 
Drilling operations in years 1969-70 to 1971- 
72 During the last three years (1969-70 to 
1971-72) the Oil and Natural G Commis­
sion had continued its drilling operations




